IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 11.02.2026

SL . [Name of Date of Cou NOtlfled
No.|Applicant C.A.No. A llcatlon Case No. Fee amount
PP PP to be pai

Rejec
Status

K. LENKA [10302/2026(11.02.2026 |WP(C)/28519/2025 o | |
|2 |P K. LENKA |10303/2026|11.02.2026 WP (C)/28148/2025 |10 | |c |
3 |pP. K. LENKA [10305/2026(11.02.2026 |WP(C)/27979/2025 [10 | c |
4 |P. K. LENKA [10307/2026|11.02.2026 |WP(C)/27978/2025 |10 | c
5 |P. K. LENKA |10308/2026|11.02.2026 |WP(C)/27952/2025 |10 | c |
6 |P. K. LENKA |10309/2026|11.02.2026 |WP(C)/34052/2025 |10 | c |
7 |P. K. LENKA |10310/2026|11.02.2026 |WP(C)/34122/2025 |10 | c |
'8 |P. K. LENKA |10311/2026|11.02.2026 |WP(C)/33528/2025 |10 | c |
9 |P. K. LENKA |10312/2026|11.02.2026 |WP(C)/33204/2025 |10 | c |
10 |P. K. LENKA |10313/2026|11.02.2026 |WP(C)/34123/2025 |10 | c |
11 |P. K. LENKA |10314/2026|11.02.2026 |WP(C)/34125/2025 |10 | c |
12 |P. K. LENKA |10315/2026|11.02.2026 |WP(C)/34128/2025 |10 | c |
13 |P. K. LENKA |10316/2026|11.02.2026 |WP(C)/32846/2025 |10 | c |
14 |P. K. LENKA |10317/2026|11.02.2026 |WP(C)/31005/2025 |10 | c |
15 |P. K. LENKA |10318/2026|11.02.2026 |WP(C)/30614/2025 [10 | c |
16 |P. K. LENKA |10319/2026|11.02.2026 |WP(C)/29956/2025 |10 | c |
17 |P. K. LENKA [10320/2026(11.02.2026 |WP(C)/28528/2025 |10 | c |
18 |P. K. LENKA [10321/2026(11.02.2026 |WP(C)/28527/2025 |10 | c |
19 |[P. K. LENKA [10322/2026(11.02.2026 |WP(C)/29953/2025 |10 | c |
20 |[P. K. LENKA [10323/2026(11.02.2026 |WP(C)/29744/2025 [10 | c |
21 |P. K. LENKA |10324/2026|11.02.2026 |WP(C)/29663/2025 |10 | c |
22 |[P. K. LENKA [10325/2026(11.02.2026 |WP(C)/29504/2025 |10 | c
23 |P. K. LENKA |10326/2026|11.02.2026 |WP(C)/29454/2025 |10 | c |
24 |P. K. LENKA |10327/2026(11.02.2026 |[WP(C)/28538/2025 |10 | c |
25 |P. K. LENKA |10328/2026|11.02.2026 |WP(C)/28510/2025 |10 | c |
26 |H.K.MALIK 110340/2026(11.02.2026  |CRLMC/101/2026 |10 | c |
‘27 apnhor KUMAR 10341/2026‘11.02.2026 CRLA/799/2025 ‘10 ‘ ‘c ‘
28 |N.C.SINHA 110345/202611.02.2026  |CMP/105/2026 110 | lc |
29 |N.C.SINHA 110347/2026|11.02.2026 |CMP/153/2026 0 | c |
30 |Y.DAS 110351/2026(11.02.2026  |SAO/8/2025 0| c |
31 |A.C.MOHAPATRA |10353/2026|11.02.2026 |CMP/160/2026 0| c |
32 |P.K.JENA 110356/2026(11.02.2026 |WA/788/2025 0| c |
33 |D K BEHERA  |10365/2026|11.02.2026 |WP(C)/18260/2015 |10 | c |




34 |A K MISHRA  |10367/2026|11.02.2026 |WP(C)/18260/2015 |10 | c |
35 |A K PANDA 110376/2026/11.02.2026 |CONTC/6041/2024 |10 | c |
36 |C SAMAL 110377/2026(11.02.2026 |[WP(C)/15829/2023 [10 | c |
37 |G B PARIDA  |10378/2026|11.02.2026 |WP(C)/17762/2024 |10 | c
38 |S K BISWAL  |10384/2026|11.02.2026 |CRLMC/2192/2024 |7 | .
39 |M. R. PADHI |10386/2026|11.02.2026 |WP(C)/3041/2026 |10 | c |
40 |N K SATAPATHY |10388/2026|11.02.2026 |WP(C)/3020/2012 |10 | u |
41 |D. K. MOHANTY 10389/2026|11.02.2026 |WP(C)/33116/2025 |10 | c |
42 M. R. PADHI |10391/2026|11.02.2026 |WP(C)/19349/2025 |10 | c |
43 |BK DAS 110392/2026(11.02.2026  |[BLAPL/13874/2025 |10 | c |
44 |A T NAYAK 110393/2026|11.02.2026 |WP(C)/8995/2009 |7 | u |
45 |7 P KAR 110396/2026|11.02.2026 |[RSA/217/2002 0 | SR
146 |R SRHOO |10400/2026|11.02.2026 |CONTC/273/2011 |10 | SR
47 R K SAHOO |10407/2026|11.02.2026 [0JC/11001/2000 |10 | SR
148 |R SRHOO 110410/2026|11.02.2026 |CRLMP/1691/2024 |10 | SR
49 |A T NAYAK 110414/2026|11.02.2026 |WP(C)/11176/2009 |10 | SR
50 |J PRADHAN 110419/2026|11.02.2026 |[WP(C)/7135/2024 |10 | SR
51 |D K DEHURY  |10421/2026(11.02.2026 |0JC/2685/2000 10 EM20'3*8'00 U

52 |D K DEHURY  |10422/2026|11.02.2026 |0JC/4110/2002 0 | SR
53 |D K DEHURY  |10423/2026(11.02.2026 |WP(C)/13833/2009 |10 SM20'3*6'OO U

54 |G JAYASINGH |10425/2026|11.02.2026 |BLAPL/5/2026 0 | SR
55 |G JAYASINGH |10426/2026|11.02.2026 |WP(C)/5227/2025 |10 | u |
56 |S K PARIDA  |10427/2026|11.02.2026 |WA/719/2025 0 | o
57 |S K SAMAL 110430/2026(11.02.2026  |[WP(C)/33403/2025 [10 | o
58 |S K SAMAL 110431/2026(11.02.2026  |[WP(C)/33758/2025 [10 | o
59 |S K SAMAL 110433/2026(11.02.2026  |CRLMP/1717/2025 |10 | o
60 |S. K. SETHI |10435/2026|11.02.2026 |WP(C)/3969/2026 |10 | c
61 |S. K. SETHI |10438/2026|11.02.2026 |WP(C)/3957/2026 |10 | c
62 |D BISWAL 110441/2026(11.02.2026 |WP(C)/35242/2025 [10 | o
63 |R K MAHABHOI |10442/2026|11.02.2026 |WP(C)/26474/2024 [10 | CH
64 |J SAHOO 110444/2026(11.02.2026  |[WP(C)/21768/2025 |10 | o
65 |A BEHERA 110445/2026(11.02.2026  |[WP(C)/2379/2026 |10 | o
66 |H K MOHANTA |10449/2026|11.02.2026 |WP(C)/36513/2025 |10 | o
67 |P K SWAIN 110450/2026|11.02.2026 |WP(C)/969/2026 |10 | o
68 |M C MOHANTY |10451/2026|11.02.2026 |ABLAPL/874/2026 |10 | c
69 |S K DASH 110452/2026(11.02.2026  |CRLMC/1583/2008 |10 | lc |
70 |P K BEHERA  |10454/2026|11.02.2026 |CRLMC/5466/2023 |10 | c |
71 |A. MOHANTY  |10456/2026|11.02.2026 |WP(C)/35771/2025 |10 | c |
72 |A. SARMADI  |10457/2026|11.02.2026 |WP(C)/23570/2025 |10 | c |
‘73 ‘s. C. DAS ‘10458/2026‘11.02.2026 WP (C) /4016/2026 ‘7 §A§§é3£§ss U ‘
74 M. D. BISWAL |10460/2026|11.02.2026 |WP(C)/31010/2024 |10 | c |




75 |R.K.NAYAK 110462/2026|11.02.2026 |CONTC/5665/2025 |10 | c |
76 |A.PANDA 110464/2026|11.02.2026 |CRLREV/118/2026 |10 | c |
77 |A K MOHANTY |10470/2026|11.02.2026 |WP(C)/3880/2026 |10 | c |
78 [N SAHOO 110473/2026|11.02.2026 |WP(C)/37585/2025 [10 | c |
79 |S K MOHANTY |10475/2026|11.02.2026 |WP(C)/25235/2025 |10 | c |
80 |A MOHANTY 110478/2026(11.02.2026 |WP(C)/3372/2026 |10 | c
81 |D.SAMAL 110481/2026(11.02.2026 |CMP/2118/2025 o | c
82 |B.K.DAS 110482/2026(11.02.2026  |CMP/235/2026 0 | c |
183 |A MOHANTY 110483/2026|11.02.2026 |WP(C)/3376/2026 |10 | c |
84 |B.K.DAS 110484/2026(11.02.2026 |CMP/236/2026 0 | c |
85 |A MOHANTY 110487/2026|11.02.2026 |WP(C)/3374/2026 |10 | c |
86 |P.K.DAS 110488/2026|11.02.2026  |CMP/228/2026 0 | c |
87 |B K MOHARANA |10489/2026|11.02.2026 |WP(C)/32258/2025 |10 | c |
88 |P K DAS 110492/2026|11.02.2026 |WP(C)/32258/2025 |10 | c |
89 |G SUNDARA 110497/2026|11.02.2026 |[RSA/465/2007 0 | c |
90 |S B ROUT 110502/2026|11.02.2026 |WP(C)/3686/2026 |10 | c |
91 |SARAT DASH  |10507/2026|11.02.2026 |ABLAPL/895/2026 |7 | o
92 |SARAT DASH  |10508/2026|11.02.2026 [BLAPL/76/2026 |7 | S
93 |SARAT DASH  |10509/2026|11.02.2026 |BLAPL/30/2026 |7 | o
94 |SARAT DASH  |10510/2026|11.02.2026 |ABLAPL/14786/2025 |7 | SR
95 |G MOHANTY |10516/2026|11.02.2026 |ABLAPL/880/2026 |10 | c
96 |B D BISWAL  |10529/2026|11.02.2026 |WP(C)/25648/2012 |10 | oo
97 |R P DAS 110531/2026(11.02.2026  |CRLMP/994/2023 |10 | oo
98 |T K MOHANTY |10533/202611.02.2026 |RFA/76/2004 0 | R
199 |S K SAHU 110534/2026(11.02.2026  |[WP(C)/2741/2026 |10 | c |
1100 |K MANDAL 110535/2026|11.02.2026 |WP(C)/12271/2020 |10 | R
101 |T K NAYAK 110536/2026|11.02.2026 |WP(C)/2741/2026 |10 | c
1102 [B MISHRA 110539/202611.02.2026  [WP(C)/7779/2007 |10 | U
1103 |T K NAYAK 110540/2026(11.02.2026 |WP(C)/8644/2025 |10 | c |
1104 [K DAS |10541/2026(11.02.2026 |CONTC/54/2017 0 | oo
1105 M K SAHU 110543/2026(11.02.2026  |[WP(C)/922/2015 |10 | u |
1106 [N K SATAPATHY |10545/2026|11.02.2026 |0JC/13808/1999 |7 | u
1107 |T K NAYAK 110546/2026(11.02.2026 |[WP(C)/3769/2026 |10 | c |
1108 [P K SINGH 110547/2026(11.02.2026 |FAO/572/2020 0| u |
1109 |T K NAYAK 110549/2026(11.02.2026 |[WP(C)/3769/2026 |10 | c |
1110 |C R NAYAK 110554/2026(11.02.2026  |[WP(C)/11395/2025 [10 | S
1111 [R SAHOO 110556/2026|11.02.2026 |WP(C)/4496/2026 |10 | o
1112 |R SAHOO 110557/2026|11.02.2026 |WP(C)/4183/2026 |10 | o
1113 |R SAHOO 110558/2026|11.02.2026 |WP(C)/4496/2026 |10 | o
114 |S PANIGRAHI |10560/2026|11.02.2026 |CRLMC/3823/2025 |10 | o
1115 [B P PANI 110561/2026(11.02.2026  |[WP(C)/17044/2025 |10 | c |
116 K DAS 110562/2026|11.02.2026 |WP(C)/29935/2024 |10 | u |
1117 |A K JATI 110563/2026|11.02.2026 |WP(C)/27650/2024 |10 | u |




118 [MRUTUNJAYA  |10564/2026|11.02.2026 |CMP/1/2026 0| v
119 [B N PANDA 110566/2026(11.02.2026 |[WP(C)/671/2026 |10 | v
1120 [B N PANDA 110567/2026(11.02.2026  |[WP(C)/2955/2026 |10 | v
121 |D BISWAL 110570/2026(11.02.2026  |[WP(C)/2367/2026 |10 | v
122 [R SRHOO 110572/2026(11.02.2026 |WP(C)/4183/2026 |10 | .
123 R K MALLICK |10575/2026|11.02.2026 [BLAPL/11186/2025 |10 | c |
124 R K MALLICK |10577/2026|11.02.2026 [BLAPL/11180/2025 |10 | c |
125 R C MALLICK |10581/2026|11.02.2026 |WP(C)/3834/2026 |10 | c |
126 [P K MALLICK |10586/2026|11.02.2026 |WP(C)/15227/2022 |10 | c |
127 |D K PANDA |10587/2026|11.02.2026 |WP(C)/21095/2011 |10 | c |
128 |R P BARIK 110589/2026|11.02.2026 |[WP(C)/19777/2015 |10 | c |
129 [P K NAYAK 110590/2026|11.02.2026 |WP(C)/25528/2021 |10 | c |
130 |BHARAT BEHERA |10592/2026|11.02.2026 |ABLAPL/14874/2025[10 | c |
131 R K DEHURY  |10599/2026|11.02.2026 |WP(C)/28489/2021 |7 | SR
132 R K DEHURY  |10600/2026|11.02.2026 |WP(C)/21558/2023 |7 | SR
133 |S K BISWAL  |10601/2026|11.02.2026 |CRLREV/904/2016 |10 | SR
134 |P K MISHRA  |10602/2026|11.02.2026 |[CRLMP/1376/2021 |10 | SR
135 [P K JENA 110603/2026(11.02.2026 |[RVWPET/23/2023 |10 | o
1136 |[P K JENA 110604/2026(11.02.2026 |WP(C)/22738/2010 [10 | CH
137 |[P MUDULI 110605/2026(11.02.2026 |WP(C)/17287/2014 [10 | CH
138 [N ROUT 110606/2026(11.02.2026 [0JC/7919/2000 0 | CH
139 |A K SAHOO 110607/2026|11.02.2026  |WP(C)/22136/2024 |10 | o
140 |[P K MOHANTY |10608/2026|11.02.2026 |0JC/1564/1981 |7 | CH
141 [P K MOHANTY [10609/202611.02.2026 |0JC/201/1991 |7 | o
142 |S R PANI 110610/2026(11.02.2026 |SA/338/1965 |7 | CH
143 |M BEHERA 110611/2026(11.02.2026 |WP(C)/994/2026 |7 | o
144 [A K SAHOO 110612/2026(11.02.2026  |ABLAPL/929/2026 |10 | oo
1145 [P K NAYAK 110613/2026(11.02.2026 |WP(C)/1809/2026 |10 | u |
1146 D D NAIK 110614/2026|11.02.2026 |WP(C)/37414/2025 |10 | o
147 [D D NAIK 110615/2026|11.02.2026 |TRP(C)/25/2026 |10 | SR
1148 [P K DAS 110616/2026(11.02.2026 |[BLAPL/10485/2025 |10 | SR
1149 [P K DAS 110617/2026(11.02.2026 |[BLAPL/356/2026 |10 | u
150 R K MOHAPATRA |10618/2026|11.02.2026 [BLAPL/11305/2025 |10 | o
151 [D K JENA 110620/2026(11.02.2026  |[WP(C)/22016/2024 |10 | u |
152 |D SWAIN 110621/2026|11.02.2026 [BLAPL/11219/2025 |10 | c |
1153 |D MISHRA 110622/2026|11.02.2026 |ABLAPL/5606/2025 |10 | o
154 KK NATH 110623/2026(11.02.2026  |[BLAPL/11277/2025 [10 | c |
155 |B K DAS 110624/2026(11.02.2026 |[BLAPL/13874/2025 [10 | o
156 A K ROUT 110627/2026|11.02.2026 |WP(C)/3962/2026 |10 | o
157 |A K ROUT 110629/2026|11.02.2026 |WP(C)/4402/2026 |10 | o
158 |P K KHUNTIA |10630/2026|11.02.2026 |WP(C)/3098/2026 |10 | o
1159 |A SAHOO 110631/2026(11.02.2026  |CONTC/3417/2025 |10 | u |
160 |J P KAR 110632/2026|11.02.2026 |WP(C)/36088/2025 |10 | u |




161 |J P KAR 110633/2026/11.02.2026 |WP(C)/36089/2025 |10 | R
1162 |J P KAR 110634/2026/11.02.2026 |WP(C)/36219/2025 |10 | .
1163 |J P KAR 110635/2026(11.02.2026 |WP(C)/36217/2025 |10 | .
164 |J P KAR 110636/2026(11.02.2026 |[WP(C)/36091/2025 [10 | .
1165 |J P KAR 110638/2026/11.02.2026 |WP(C)/36090/2025 |10 | .
1166 |J P KAR 110639/2026/11.02.2026 |WP(C)/34253/2025 |10 | .
167 |J P KAR 110640/2026(11.02.2026 |WP(C)/34229/2025 |10 | u |
168 |J P KAR 110641/2026|11.02.2026 |WP(C)/36098/2025 |10 | u |
169 |J P KAR 110642/2026|11.02.2026 |WP(C)/36097/2025 |10 | v
1170 |J P KAR 110643/2026|11.02.2026 |WP(C)/36095/2025 |10 | v
171 |A K MOHANTY |10644/2026|11.02.2026 |CRLMC/4805/2024 |10 | u |
172 |A K MOHANTY |10645/2026|11.02.2026 |CRLMC/4786/2024 |10 | SR
173 |A K MOHANTY |10646/2026|11.02.2026 |CRLMC/4801/2024 |10 | SR
174 |A K MOHANTY |10647/2026|11.02.2026 |CRLMC/4267/2024 |10 | SR
175 |A K MOHANTY |10648/2026|11.02.2026 |CRLMC/4798/2024 |10 | SR
176 |A K MOHANTY |10649/2026|11.02.2026 |CRLMC/4247/2024 |10 | SR
177 |A K MOHANTY |10650/2026|11.02.2026 |CRLMC/4804/2024 |10 | v
178 |GANESH SAHOO |10654/2026|11.02.2026 |[BLAPL/2/2026 0 | c
| | | Total 11738

NIC




